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[ RAJYA SABHA ]

to Questions 894

Sl. Name of State No. of  No. of detenus be- Period of detention in
No. persons  longing to different respect of those in
) in parties column 4
' : detention L
Lo as on
31-8-64
(1) () (3 (4) (s)
t4 Utiar Pradesh . ¢4 C.P.I.— Detzined in April, 1963.
15 West Bengal . . 580 CPIL—2 2 detained in October,
. Subash Badi Janata 1963,
— 2 detained in March, 1964.
1 detained in April, 1964.
I detained in August, 1964.
6 Deli . . . 18  CPLl " Detained in July, 1964.
17 Himacha] Pradesh . .- o .. ‘
18 Manipur . . 5 . . -
19 Tripura . .- ‘e .
20 Andaman and Nico - o .
cobar Istands.
21 Laccadiv, Minicoy e o .
and Aminidivi Is-
tands.
232 Nag'aland . . .. .e .
23 Goa . . . .
24 Pondicherry . . e . e
235 Dadra and Nagar
Haveli . . .s .
a6 NEFA* . . 7 .- .
986 110

*Information regarding latest position (as on 31-8-1964) not yet received from these

Governments,

COLONT AT KALKAJI FOR EAST
PAKISTAN REFUGEES

*137. SHR1J. C. CHATTERIJI: Will the
Minister of REHABILITATION be pleased
to state:

(a) whether the colony at Kalkaji in
New Delhi for housing East Pakistan
refugees has been completed; and

(b) if so, what is the price per square
yard of land in this colony?

THH MINISTER OF REHABILITA-
TION (SHRT MAHAVTR TYAGI): (a) No.
Sir. The work of developmerv of land in
the colony is in progress

(b) Does not arise.



